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ORDER ' ' '- t-_ ‘ w-'.| .'

In pursuance to the minutes of meeting dated 13.01.2025 of the “Committee to stipel-vise the '
working for disposal of Evening Court Trafiic Chalians (ECTC) (All District)”, the undennentioned court
rooms have been earmarked for functioning of the Evening Court no.1 of Central 8: West District, Tis
I-Iazari Courts:-

S.‘No. Evening Court No. " 7,CourtNo. l if -
earn-i__arked_tfor fuiticitioningf-oi’ Evening; Courtl

. Evening Court No 1 (Central) Court Room"No.1'7, Ground Floor, 1
Blair-i Court Building

Evening Court No 1 (West) Court Room No.22, Ground Floor,
Main Court Building

Further, as per aforesaid minutes of meeting, duly approved‘ by the, Ld.,Principai_istri_ct 8.:
Sessions Judge (HQs.), the Evening Court No.1 (Central) and Evening Court No.1 tvilestjjsliall henceforth
function from the aforementioned Court Rooms.

3'./-{BI-1._ T GARWAL]
Administrative Civil Judge (Central)

3% 2 I __ 3 6 Tis I-la2.a1'i Courts, Delhi
No............................... . -/CTB/Ti-IC/2025 Dated: .

Copy forwarded for information 8t necessary? action to:- ' ' ' l ~A
1 The PS to the Ld. Principal District 81 SESSl'.;l'l§ Judge (I-iQs.), Delhi. '

. The PS to the Ld. Principal Disuict Br Sessions Judge (West),-Delhi.’ '
3. The Ld. Presiding Officer, Court Room No.17 8. 22 , Tis I-iazari Cotirtswith the request to bring this

order into the notice of all the staff working in said courts. - - '
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1'49"’-":i>
The Ld. CJM (West), Tis Hazari Courts, Delhi.

The Ld. Chairman, IT & Digitization, Delhi District Courts,_Room No.3l'E;-A, 'ifis Hazari Courts. \
. The Ld. CJM (Central), Tis Hazari-Courts, Delhi.

. .'I‘he Hony. Secretary, Delhi Bar Association, Tis .i~Iazari_Cou'(ts with. the request to bring -this-order into‘
the notice of all the Members of the Delhi Bar Association, Tis}-iazati Courts. ' r

8. The incharge, Office of the Ld. CJM (Central), Tis Hazari Courts for conveying the same to-the Ld.
Judicial Officers and staff deputed in Evening Courts. _ l

9. The lncharge, Office of the Ld. CJM. (West), Tis Hazari Courts for coiiveying the szime.to. the Ld.
Judicial Officers and staff deputed in Evening Courts. ' ' . - ' '
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11;" The incharge, rt Cell, Tis 1-iazari CDUI'lIS._D8i'l1l.
12. The incharge Judicial Branch, Administration Branch (I, ll, ill), Accounts Brarit:l1,'P't8'zi Branch and __, -//I

General Branch, THC, Delhi. (Centi-al_& West Districts) ' ' _ _ - - '
13. The Incha 88, e-Sewa 8: Suvidlia Kendrw Tis ‘r!az"-" Court D 1h‘ A' L ' C
1 ge, Filing Centre, Central 8:. West District, 'i‘is-‘I-la:-‘.2-iii’ Courts, Delhi.

.'I‘he incliatge, Computer Branch (Central), Tis I-iazari Courts, Delhi. - .- V l

c, ,.:u.l .5, G 1

1' -icbsite Committee for uploading the same on the website. x . - -;-.
1 6. I...-'\YF.RS, THC, Delhi i ~
1'7. Notice Boards, THC, Delhi i'i‘iii'oiigh R 8; i Bianch} " - '- - l - '
18. The Assistant Engineer (Civil), PWP. THC with the direction to get the mime olates nreuared of ’

aforesaid evening courts as “Evening Co in-t No.1 (Centra!)” and “Evening Court Not (Wesi;§".

:‘¥d::ilnist'i'ai.ii.e C-vii .\31£t ':iBl1!Il'Bi)
- Tis ;-iezari Courts, Delhi
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